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Demand for Return of Council Hall
By Naval Authorities

4024. SHRI G. M. BANATWALLA:
Will the Minister of DEFENCE be plea-
sed to state:

(a) whether the Naval authorities
have demanded the return to them of
the Council Hall Building in Bombay;

(b) if so, details therefor; and

(c) the reaction of the Maharashtra
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) and (b). An
informal request was made in 1978,





